
Sl.No. Case Number Petitioner's Advocate 
Respondent's 

Advocate 

1 S.C.15024/2018 P.P. N.R.

2 S.C.15029/2018 P.P. M.V.G.

3 S.C.15014/2019 P.P. A.R.S.R

4 S.C.15016/2019 P.P. N.A.G.

5 S.C.15027/2018 P.P. T.G.R.

6 S.C.15008/2019 P.P. S.G.S.

7 S.C.15041/2019 P.P. H.R.N.

8 S.C.15019/2019 P.P. N.S.

9 S.C.15035/2018 P.P. Y.S.

10 P & SC 15010/2020 G. Veerendra Babu

11 M.C.15079/2020 M. Rajesh Shivakumar

12 M.C.15070/2020 B.M.B. P.V.K.

13 R.A.15001/2019 P. Subramanya S.R.S.

14 R.A.15075/2019 T.R. Ramesh C.V.

15 M.A.15016/2020 K. Mohan A.R.S.R

1 M.A.15062/2019 C.R.Devaraj

2 M.A.15004/2020 Chokka Reddy

3 A.S.15001/2020 M/s Angadi

4 A.S.15002/2020 M/s Angadi

5 M.C.15082/2020 B.M.B.

6 M.C.15013/2020 Prabhakar M. 

7 M.C.15142/2020 Sandeep Hegde S.R.

8 M.V.C.54/2017 Lokesh

9 P & SC 15015/2020 G.M. Shivashankar 

10 Crl.R.P.15001/2020 H.R.A. R.M.R.

11 Crl.R.P.15019/2019 M. Rangegowda

12 Crl.A.15017/2018 M.V.G. P.P.

13 Crl.Misc.15152/2020 Munegowda B. P.P.

MORNING SESSION 

AFTERNOON SESSION

In the Court of HAREESHA A.

5th ADDL. DISTRICT & SESSIONS JUDGE,

DEVANAHALLI 

Cause List dated 21.10.2020



1 A.P. 15002/2020 B.V. Prakasha Angadi

2 R.A. 15008/2018 Dr. Ravindra V. Reddy

Judgment \ Orders 












